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Annual report of the Indian Cotton Mills
Fedcration

2620. DR. Y. LAKSHMI PRASAD:
Will the Minister of TEXTILES be
pleased to state:

(a) whether the Indian Cotton Mills
Federation has submitted its annual Re-
port;

(b) if so, the details of suggestions

made to check closure of more mills since
January, 1998; and

(c) the steps proposed to assist textile
mills passsing through crisis?

THE MINISTER OF TEXTILES
(SHRI KASHIRAM RANA): (a) A copy
of the Annual Report (1997-98) of the
Indian Cowon Mills Federation has been
reccived, though the Federation is not
required to submit a rcport to the
Government,

(b) The Indian Cotton Mills Federation
has, inter-ulia urged upon the Govern-
ment to make available adequate credit
at rcasonable rate of interest’ to textile
units.

(c) Apart from intending to launch a
Technology Upgradation Fund Scheme to
make “available to identificd sectors of
textile industry loans by financial institu-
tions at an intcrest incentive, the Minister
of Textiles and Minister of Revenue have
also urged upon the financial institutions/
banks to show a flexibility in norms
wherever possible, to help the textile
industry get out of the problems of shor-
tage of finance.

Rehabilitation of Handloom Weavers

2621. PROF. M. SANKARALING-
AM: Will the Minister of TEXTILES be
pleased to state:

(a) whether the Government are aware
that the proliferation of textile mills have
affected the handloom weavers in the
country;

[RAJYA SABHA) 10 Unstarred Questions 212

(b) thc number of handloom weavers
affccted, State wise; and

(c) the steps taken by Government to
rchabilitate these handloom weaver?

THE MINISTER OF TEXTILES
(SHRI KASHIRAM RANA): (a) and
(b) The Central Government docs not
maintain any data of affected handloom
wecavers duc to the proliferation of textile
mills in the country.

(¢} The Officc of the Development
Commissioncr (Handlooms) extend finan-
cial assistance through a number of
Schemes, such as, Project package
Schemc, Handloom Development Cen-
tres Scheme, Development of Exportable
product Scheme, Worshed-cum-Housing
Scheme, Market Development Assistance
Scheme, ctc. to develop and promote
handloom weavers.

Effcct of price hike in textile goods on
common man

2622. PROF: M. SANKARALING-
AM: Will the Minister of TEXTILES be
plcascd to state:

(a) whether Government are aware of
the pricc hike in textile goods and its
cffccts on common man; and

(b) the stcps taken by Government to
cnsure that the textiles goods are within
the reach of common man?

THE MINISTER OF TEXTILES
(SHRI KASHIRAM RANA): (a) and
(b) The average prices of mill-made fab-
rics have shown only marginal increases
by 0.4 pereent to 1.5 percent in October,
1998 compared with prices prevailing in
December, 1997. On the other hand the
average prices of powerloom-made cotton
and synthetic fabrics actually recorded a
significant detline by 6.5 percent and 24.3
percent in October, 1998 as compared
with respective prices prevailing in April,
1998. Thus, the question of price hike in
textile fabrics does not arise. The per
capita availability of fabrics is also esti-
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mated to have incrcased by 10.5 pereent
during the period 1995-96 to 1997-98.

National Jute Prograrhme

2623. SHRI PARMESHWAR
KUMAR AGARWALLA: Will the
Minister of TEXTILES be pleased to
state:

(a) whether it is fact that the United
Nations Development Programme
(UNDP) aided National Jute Programme
has failed to develop cconomically viable
mini jutc mills;

(b) if so,
therefor; and

what are  the reasons

{c) what sicps arc taken or proposcd
to be taken by Government?

THE MINISTER OF TEXTILES
(SHR1 KASHIRAM RANA):-(a) and
(b) No. Sir. UNDP had provided
cquipments to 6 cntreprencurs through
New Central Jute Mills, for sctting up
spinning units at diffcrent locations in the
country. Out of these, 2 units arc at
present  under  profitable  commercial
production. Rest of the units could not
be commissioned due to some tccthing
problems including delay in supply of
cquipment, low  voltage supply, non-
mobilisation of rcsources cte.

(c) In order to determine the viability
of mini jutc spinning projects these have
been  subjected 1o techno-economic
appraisals and, inter-firm comparisons, to
determine productivity level, the return
expected  and  mcasures  needed to
improve their productivity and profits.

The Government has introduced Jutc
Entreprencurs  Assistance  Scheme  in
April 1995 under which cntreprencurs
have been given frecedom to procure
cquipment from any vendor for sciting up
mini spinning  unit. A number of
applications have been received under
this scheme of which 29 have been
approved and 14 havc gone into
production.
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Woollen Textile Industry

2625. DR. D. VENKATESHWAR
RAO: Will the Minister of TEXTILES
be pleascd to state the steps taken to
improve Indian Wool Textile market to
make it globally competitive?

THE MINISTER OF TEXTILES
(SHRI KASHIRAM RANA): The
wollen industry in India is both-in the
organiscd and decccntralised sector. To
supplement  the  cfforts  of  State
Government(s), various steps have been
takcn by the Central Government to
improve the Indian woollen sector so as
10 make it globally competitive. Some of
the important steps taken are indicated
below:—

(i) Gradual decrcase in customs duty
on import of apparel grade raw
wouol from the level of 45% 1o
20%.



